
Ii wt

OFFICE or THE PRINCIPAL DISTRICT & SESSIONS JUDGE = WEST:
rzs HAZARI courrrs = DELHI

CIRCULAR

All the learned Judicial officers, Administrative Officer (Judicial) and

.-\.»\O.=DDO posted in the West District, Tis Hazari Courts, Delhi are hereby

informed that stock of the articles (As mentioned in enclosed proforma) is available

with Care Taking Branch, Tis I-Iazari Courts, Delhi. The above said items may be

:‘ui|(‘l‘I(’(i from C-are Taking Branch, Room No. 14-8, Tis Hazari Courts, Delhi on

StIi)l‘l)l:s‘:%H)l'1 ol'cluly filled approved proforma (Copy enclosed). All the officers posted

en west district are requested to instruct their subordinate staff to collect these
:-

.11‘: iclvs positively by end of January 2026 between 11:00 m to 4:00 pm.
. WW1?

(A ’ Mehta)
Administra iv Civil Judge (West)

Tis I-Iazari Courts,
ql €.' 6'0 Delhi

......................... ..C'l‘B/West/THC/2026 Da1;e¢1;..€?§//./<7-.5
< kip}. l'm'wa1'd0d for inforniation (t'.h1‘OL1g11 e.1node):-

- All the Ld. ()t'Fic:-rs of DHJS and DJS West Districts (Except Family Court and DLSA), Tis
ll.|r.ari Courts. Delhi.

- l'..\T. to Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.
~ .\.t). (-1). AAO»’Dl)(1), West District, ’l‘is Hazari Court, Delhi.
v I‘ ' l Branch for uploading on LAYERS. _

/4:] Branch for uploading on Centralized Website l".lu'ou.=;h LATYRS.

1 i/Aclministritive Civil Juclge (West)
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE : Vi/EST :

t'l).\'SL'.\1.-\BI.1-I ARTICLI-IS FOR USE IN THE CILKMBER OF LD. JUDICIAL OFFICERS (WEST)

.\'.-\.\ll'I ()l* ()Fl-‘l(.TI*j1{ ......................................... .. ROOM NO.................. .. Q

an

U-

TIS HAZARI COURTS : DELHI

DURING THE MONTH OF JANUARY 2026

SI. Name of the article Qty

1. 1;.'..;s;;.;;.;i....;.i. ' ‘ oi
-.. """"*" '"t"""""3" ...._.Zl.

____ __ ._ . ..______.____.__A_. _-_ ..__.‘____._i__ a_.

3. (Jolin 01 i

4. liarpik H -H“: 1-’ .___- "— O1-) it m
l

5. Odonil/aer pocket 01

(5. Liquid Dishwash 01

7. |>1sanr@é£;ii{t|i@oi-012$? “mo-ifim
J

8. Refill For Mosquito Repellent
Machine

..a  
Receivers Signature ................ ..

Name ....................................... ..

Designation ......................... ..

Empl. Code No......................... ..

Date.......................................... ..

l’rul'o1':nu Approved

.~\dminisu'at.ive Civil Judge (West)

l*‘m‘\\I urd Cd
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